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CRI M NAL APPEAL NO 11-13/2004

Sahdeo & O's.

APPELLANT (S)

VERSUS

State of U. P.

RESPONDENT ( S)

( Wth appln. for raising additional grounds )
( WTH CRL. A. No. 1/2004

Date : 23

03/ 2004
This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE K. G BALAKRI SHNAN
HON BLE MR JUSTI CE B. N. SRI KRI SHNA

For Appellant (s)M. S. Miralidhar, Adv. (A.C.)
M. P.N Puri, Adv.

For Respondent (s)M. Praveen Swarup, Adv.
M. Debasis M sra, Adv.

UPON hearing counsel, the Court made the follow ng
ORDER

Post it after 2 weeks.

( Y.P.Dhamija)
AR- cum PS

( Veera Verma )
Court Master






